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British Private Capital 

6959. Shri Bhogendra Iha: Will the 
Minister of FillaDce be pleased to state: 

(a) the total amount of British 
private capital invested in India at 
present; and 

(b) its break up, industry-wise; and 
what was the total amount in 1947 
industry-wise? 

The Deputy Prime Minister and 
Minister of Finance (Shri Morarji 
Desai): (a) and (b). The earliest and 
the latest surveys of foreign invest-
ments in India made by the Reserve 
Bank of India relate to the position as 
at the end of June, 1948 and March, 
1965 respectively. A statement showing 
the break up of outstanding U.K. 
private investments by broad catego-
ries of industries on these dates, 
is laid ori the Tahle of thl! Lok Sabha-
Industry-wise figures of U. K. invest-
ments approved during the a~s 

1965-66 and ~  have also been 
incorporated in the statement laid on 
the Table of the House. [Placed in 

Library. See No. LT-1231/67l_ 
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Independent statu of Scheduled Castes 
and SehedDled Tribes CommiBsieaers' 

OJllee 

6961. Sbrl A. ][. Kisku: 
Shri p. R. Thakur: 

Will the Minister of Social Welfare 
be pleased to state: 

(a) whether it is a fact that in his 
very first report for 1951, the Commi-
ssioner of Scheduled Caste and Tribes 
rafsed the quetion of his Independent 
status like any other statutory office 
and demanded that "an independent 
and impartial agency" should func-
tion under him; 

(b) whether it is also a fact that he 
reported next a~ that it had tet;n 
"decided that the status of his oilke 
was the ,s.arne as that of any other 
statutory office"; 

(c) whether the same position was 
reported in his subsequent anr.ual 
reports, but only upto the year 1956-57: 

(d) whether since 1957-58, there hu 
been a reversal of Government's ec:rUer 
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decision reprding the status of the 
Commission.,..'s ofHce; and 

(e) if so, the reasons therefor? 

The MlJUster of State in the Depart.. 
_t of Soclal Welfare (Shrimatl 
Phulreall Gab_: (a) to (e). Yes. 

(d) No. 

(e) Does not arise. 

I.A. & A.S. Ollicen on DeputaiioB to 
Government Companies 

6962. Shri Sarendraaath Dwivedy: 
Will the Minister of Finance be pleas-
ed to state: 

(a) whether the que.stion of pro-
priety in sending LA. & A.s. Officers 
from the- Indian Audit and Accounts 
Department on deputation to Govern-
ment companies who are put in charge 
of finances and accounts and possibili-
ties of the same officers occupying 
posts in the Audit Office for the pur-
pose of audit of the same Companies 
has been brought to the notice of 
Government; 

(b) whether Government have 
examined this matter and how far 
the impartiality in audit could be 
maintained in such cases; and 

(c) the number of LA. & A.S. Offi-
cers who had been on deputation to 
Government Companies in the year5 
1964, 1965 and 1966? 

The Deputy Prime Minister and 
MlDister of Finaace (Shri Morarji 
0-1): (a) and (b). The point of 
propriety underlying the question has 
been brought to the notice of the 
Comptroller and Auditor General and 
there is no doubt that he will, in 
making postings of officers immediate-
lyon reversion from such deputations, 
lee that there is no embarrassment 
caused either to the company or to 
the officer. 

(c) The information asked for will 
be collected and placed on the Table 
of the House. 

Collaboration with Indo-U.S.A. Ce-
operati-..e Leape 

6963. Shri P. Gopalan: 
Shrimati s-la Gopalan: 
Shri E. K. Nay8DllJ': 

Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that the 
U.S.A. Cooperative League has offer-
ed to collaborate with the Indian Co-: 
operative Institution in establishlnC 
fertilizer and agricultural processin& 
industries; 

(b) if so, the' major conditions of 
the. U.s. offer; and 

(c) the reaction of Government 
thereto? 

The Deputy Prime Minister and 
Minister of Finance (Shri Morarji 
Desai): (a) to (c). There is a proposal· 
to establish a fertilizer factor in the' 
cooperative sector with the assistance 
of the International Co-operative 
Development Association of U.S.A. 
and the U.S.A.LD. A technical team 
from the International Co-operative 
Developme'Ot Association of US.A. 
arrived in India in June, 1967 to pre-
pare an economic & technical feasibi-
lity report for the establishment of a 
plant or plants in the cooperative se-
tor. The terms of agreement with the 
U.S. Cooperatives in establishing the 
factory will be negotiated after this 
report is received. 

There is no offer of colaboration 
from the Coperative League of U.S.A. 
for establishing agricultural proeessing 
industries. 

Flood CORtrol Schemes for Orissa 

6964. 8hri Chintamani Panicrahi: 
Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether any amount has been 
allotted for flood control, drainage and 
waterlogging measures in Orissa for 
1967-68; 

(b) the major rivers which still 
pose- the flood problem for Orissa; 




